service and presently working as .
give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

(Assets in joint name indicating the extent of joint ownership will also have to be

(details of
make, etc.)
) W“S:d 15 a'./ g(;m’,./
value) '@0"4 |40
| s vt
of claims /
interests

m:vuuamfmm/mswmmmmmmm

Exchange In respect of listed companies and as per books in the case of non listed

mmpmdsshouldbegiwm
WMWaWWMWWMwmﬁm



l (d) dues to departments
. with ones
(e} dues to departments
dealing with government
transport (including
and hel 5)
(f) Other dues, If any

b) | (1) Income Tax including A
surcharge [Also indicate

the assessment year upto /62/

which Income Tax Return y
unt Number (PAN)) | /]

(i) Wealth Tax [Also

Year upto which Weaith

i) Sales Tax [Only in

Cadre = 3 g C : (Co—
(Full Name e.g.'B.A.S.-Bihar Administrative Service |
B.5.S.- Bihar Secretarlat Service etc.)

Home District . L‘m)} 7

Iha@bydagmtln'tﬁ\fn‘a'mm: 2 true to ¢

Note: Hmmnmmgedmmmm.mmm r
must be in A4 size white paper with computer typed (single side)

in prescribed format.



WWE Pfﬂpelﬁes ln julm mership indicating the extent of joint ownership will
ais0 have Lo be indicated)

8r. Description Seif | Spouse | Dependant-1 | Dependant-2 | Dependant-3
) : . . Name Name Eic. Name

- Survey number{s) ‘ ,
- Extent (Total bu‘- . A

fw_
(W) | Non-Agricultural Land

(i) | Buildings

(iv) | Houses / Apartments, L
etc

>

v) Oﬂma{ﬂ::hu .
interest in property

(2) 1 give herein below the detalls of my labilities / overdues to public financial
institutions and government dues:-
[Note Please give separate details for each item)

Description Name & addrass of Bank / as

[ Sr.
ﬁ!km HIFC, VA § LalclhA




